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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR)

Date of Order: 19.12.2018No. O.A351/27/2015

Present: Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member
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i POLICE
' r.

i

For the Apglicant(is): ,
For the Respondent(s): Mr..,S RMandalr Counsel

Mr-;"'S C Misra, Counsel
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Wheh the matter was called out, Ld. Cbunsel Md. fabraiz submits that

he has retired from this,matter"as the applicant’s counsel.
;v 
£2. Sihce^nb one appealed oh behalf of the applicant to represent the
^ " ...................■ ■

case, it seems that the'applicaht 'does'nbt want to pursue the matter

anymore.. Accordingly, the matter is dismissed.for default, invoking Rule

7;A•j.
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31

15(1) of the\CAT''(Procedure) Rul'esr.T987'.
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(Nandita Chatterjee) 
Administrative Member

(Bidisha Banerjee) 
Judicial Member
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